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out Mr. Raj Kumar wrote a letter to th,
General Manager stating that if his case was
not rectified he would pour kerosene and burn
himself. He also wrote letters to the Collector
and the SP. But, nobody looked into this case.
Madam, on the 12th of April, at five o'clock,
he poured kerosene and burnt himself. Now,
he is lying in the hospital. Madam, this is not
the only case. There ar, many factories and
milly where temporary workers are employed.
The managements are extracting money from
these workers to make them permanent
workers. This racket is going on in this
country. I know there are another 12 persons
who are temporary workers. They have given
notice to the authorities staling that if their
grievances are not redressed, they would take
the sam, action which Mr. Raj Kumar has
taken

Madam, through you, I request the
concerned Minister to look into this matter
and see that this person gets justice. Thank
you.
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I will go by that list
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*Expunged as ordered by the Chair.
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This' is not the way. (Interruptions). He has
the jight"-tp.speak, He has been permitted
to speak.
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THE DEPUTY CHAIRMAN; Just a
minte... (Interruptions) Please keep quiet.- m
(Interruptions).

SHRI RAMDAS AGARWAL:* SHRI
JAGDISH PRASAD MATHUR:*

SHRI ANANTRAY DEVSHANKER
DAVE:*

*Expunged as ordered by the ChAir.
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THE DEPUTY CHAIRMAN: Nothing . is
goine on record. . . (Interruptions) None of it
is going on record till the order j, restored...
{Interruptions) Nothing which is
unparliamentary, which he should not say...
(Interruptions).! will look at the record and I
will remove it... (Interruptions) Mr. Virendra
Kataria... (Interruptions). Mr. Dave, please
sit down. .. (Interruptions).

SHRr ANANTRAY DEVSHANKER
DAVE:*

SHRI SANJAY DALMIA:*
SHRI RAMDAS AGARWAL:*

THE DEPUTY CHAIRMAN: Nothing is
going on record and u should not b, reported
in the Press.. .(Interruptions). Nothing is
going on r ecord without my permission. If T
identify a Member because the permission is
granted, he has a right to seak( In terruptions).
If he has spoken anything; which is
unparliamentary, I will go through the record
and check it. But this is not the way that you
just get up and start accusing each other. I am
not going to permit it. -. (Interruptions). 1
cannot  tolerate  nonsense at  all...
(Interruptions) Mr. Dal'mia, I am warning
you. Please don't get up without my
permission and I am giving this warning to
everybody. Now, Shri Virendra Kataria.

Cross neglect of ancsstra! house of the
first President, Dr. Rajendra Prasad and
need to protect and maintain as a Na

tional Monument.
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*Not recorded.
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SHRI S. JAIPAL REDDY (Andhra
Pradesh); I consider it my sad duty to
associate myself with the sentiments
expressed by the hon. Member. We really did
not know about it. Rajen Bat*r was not only
among our tallest leaden, but was also among
our noblest leader*. He was not merely the
first President, but was the foremost among
our leaders, Thd native home of Rajen Babu.
which was declared as a national monument,
has been so sadly neglected. It reflects on all
of us, not only on the Government.

Therefore, I request the Chair to direct the
Government to come forth with its reaction
aid a plan to see that the monument is
properly kept up.
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Ffar: 45 T w1 9 FF0
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I am very sorr, that you wanted lo associate
yourself with it and then you are fighting on
that issue. That is over. Whether he was
married or not, it was his problem. . .
(Interruptions >.. . 1 am not allowing you.
Please don't dilute that. Please sit down. I am
not allowing it.

SHRIMATI SARALA MAHESHWARI:
Madam, I want to correct it. I am sorry,
instead of Sumitra Ts'andan Pant, it should be
Phanishwar Nath Renu. I was having his
name in mind but I forgot that. It is the well
know writer, Phanishwar Nath Renu, instead
of Sunr'tra Nandan Pant. I am sorry...
(Interruptions) . . .

THE DEPUTY CHAIRMAN: Quiet,
please. I again say, when we are discussing ,
leader like Rajendra Prasadji, no other person
should be referred to. It is , serious matter.
The Government should take whatever
measures it can and do whatever is necessary
for his house. The request which is made by
Mr. Kataria should be taken very seriously.
Now, that matter is over.

[ 14th JUNE, 1994 ]
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Demand to RID Aligarh Muslim  Uni-
versity of anti-social elements
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